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QUESTION  NO19.11.2009

ANSWERED  ON

INTERLINKING OF RIVERS .

120 Shri      M.P. Achuthan

Will the Minister of COALCOALEXTERNAL AFFAIRSWATER RESOURCES be  pleased to state :-

(a)  whether  Government’s  attention  has  been  drawn  to   the statement  made by the MOS for
Environment and Forests  that interlinking of rivers was a human and environmental disaster involving huge
human and economic costs;

(b)  if so, whether Government agree with this statement; and

(c)  if so, the money spent so far on the projects related to the interlinking of rivers in the country and
Government’s decision on the question of continuing the projects in this regard?

ANSWER



THE MINISTER OF STATE IN THE MINISTRY OF WATER RESOURCES

(SHRI VINCENT H. PALA)

(a)  A news paper item in this regard appeared in Dainik Veer Arjun on 6.10.2009.

(b)  &  (c)  There  are various stages in the  implementation  of projects  related  to  Inter linking  of  rivers

(ILR)  such  as preparation   of  Feasibility  Reports  (FRs),   preparation   of Detailed  Project Reports

(DPRs),  Clearances by various  central appraising agencies, funding & benefits sharing agreements

among the  concerned  States  and   agreements  with  the  neighbouring countries  (for  the  links under

Himalayan Component).  Detailed studies including studies on Environmental and Rehabilitation and

Resettlement  (R&R)  aspects  are  carried  out  at  DPR   stage. National Water Development Agency

(NWDA) has identified 30  links (16  under  Peninsular Component & 14 under Himalayan  Component) for

preparation  of  Feasibility Reports  (FRs)  under  National Perspective  Plan  (NPP). Out of these, FRs  of

14  links  under Peninsular  Component  and  of  2 links  (Indian  Portion)  under Himalayan Component

have been completed.  Detailed Project Report  (DPR)  of one priority link namely Ken – Betwa  has  also

been  completed. Further, NWDA has taken up the DPRs  of  another two links after concurrence of the

concerned states, namely Par – Tapi  –  Narmada & Damanganga  – Pinjal which are planned  to  be

completed  by December 2011.  The projects including interlinking projects are taken up for implementation

after the clearances  of the  central  appraising  agencies  which  include  Environmental clearance  by

Ministry of Environment & Forests (MOEF),  Techno- economic clearance by Technical Advisory Committee

of Ministry of Water  Resources,  clearance by Ministry of  Tribal  Affairs  and investment clearance by the

Planning Commission.  At present,  no interlinking project under NPP has reached the stage  of  seeking

clearances  from above agencies including Ministry of Environment & Forests. The  ILR  proposals under

NPP envisage additional irrigation benefits  of 25 million hectares (ha) of irrigation from  surface waters,  10

million  ha by increased use of  ground  waters  and generation of 34000 MW of power apart from the

benefits of  flood moderation   navigation,  water  supply,   fisheries,   salinity, pollution control etc. National

Water  Development Agency (NWDA) has  incurred  on expenditure  of Rs.271.44 Crore from 1982-83 up to

October,  2009 for preparation of Pre-feasibility Report (PFRs) FRs/DPRs of link proposals  under  NPP,

preparation of PFRs /  FRs  of  interstate links  and  other  studies  in  this  regard.   During  XI  plan,

Government has kept a provision of  Rs. 182.80 Crore for NWDA for carrying out above works.


